HIGHLCOURT OF CHIATT15GARIL BILASPUR
. Endorsemeyy .
2.5 % Rules/2023 Bilaspur, dated ..’.),),[..7:1"102'2

Endt No. .16

7

Copy of Chhattisgarh Gazettes dated 04/1272023 relates 4, amendment in the Chhattisgarh Higher Judicial
Service (Recruitment and Conditions of Service) Rules, 2006 ang ¢)yhattisgarh Lower Judicial Service (Recruitment
and Conditions of Service) Rules, 2006 be forwarded o :-

1 Adal Regstar-cum-PP S to Hon'ble the Chief Justice, Higy Court of Chhattisgarh, Bilaspur for information of
his Lordship
e Private Secretary to Hon'ble Mr. Justice Goutam Bhaduri, High Court of Chhattisgarh, Bilaspur for information of

hus Lordship

3 Private Secretary 0 Hon'ble Mr. Justice Sanjay K. Agrawa]. High Court of Chhattisgarh, Bilaspur for information
of his Lordship.

2 Private Secretary to Hon’ble Mr. Justice Sanjay S. Agrawal, High Court of Chhattisgarh, Bilaspur for information
of s Lordship.

5 Prvete Secretary to Hon'ble Mr. Justice Arvind Singh Chandel, High Court of Chhattisgarh, Bilaspur for
imiormation of his Lordship.

[ Private Secretary to Hon'ble Mr. Justice Parth Prateem Sahy, High Court of Chhattisgarh, Bilaspur for information
of his Lordship.

7 Private Secretary to Hon'ble Mrs. Justice Rajani Dubey, High Court of Chhattisgarh, Bilaspur for information of
her Ladvship.

=1

Private Secretary to Hon’ble Mr. Justice Narendra Kumar Vyas, High Court of Chhattisgarh, Bilaspur for
izformanon of his Lordship.

e} Private Secretary to Hon'ble Mr. Justice Naresh Kumar Chandravanshi, High Court of Chhattisgarh, Bilaspur for
mformeanon of his Lordship. '

an > Secretary to Hon’ble Mr. Justice Deepak Kumar Tiwari, High Court of Chhattisgarh, Bilaspur for
icformanon of his Lordship.

Oi¢
12 Frivate Secretary to Hon'ble Mr Justice Rakesh Mohan Pandey, High Court of Chhautisgarh, Bilaspur for
zfommaton of his Lordship.

Povaie Secetary to Hon'ble Mr Justice Radhakishan Agrawal, High Court of Chhattisgarh, Bilaspur for
=formzden of his Lordship.

Private Secretary to Hon'ble Mr Justce Sanjay Kumar Jaiswal, High Court of Chhattisgarh, Bilaspur for
mformezion of his Lordship. '

Prvzie Secretzry 1o Hon'ble Mr Justice Ravindra Kumar Agrawal, High Court of Chhattisgarh, Bilaspur for
imformaznon of his Lordship. :

Secreiary 1o the Registar General, High Court of Chhattisgarh, Bilaspur for information.
1o Regisrar (Vigilance/ [&E/ Judicial/ S&A Cell/ Computerization) High Court of Chhattisgarh, Bilaspur,
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rector, Chhamsgarh State Judicial Academy, High Court of Chhattisgarh, Bilaspur for information.

Secretary, Law & Legislative Affairs Department, Government of Chhattisgarh, Mantralaya, Mahanadi
tz] Nagar, Nava Raipur (Chhattisgarh).
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ixunthpur)/ Jashpur/ Balod/ Bemetara/ Kondagaon/ Surajpur/ Sarguja at Ambikapur/ Baloda-Bazar/

zmpur 2t Ramanujganj for information.

21 Toe Prncipal Judge/Judge, Family Court, Bastar at Jagdalpur/ Bilaspur/ Durg/ Raigarh/ Raipur/ Rajnandgaon/
Jenjgir-Champz/ Dhamtari/ Korba/ Mahasamund/ Kabirdham (Kawardha)/ Uttar Bastar (Kanker)/ Koriya

(Ezlcunthpur)/ Jashpur/ Balod/ Bemetara/ Kondagaon/ Surajpur/ Sarguja at Ambikapur/ Baloda-Bazar/ Mungeli/

2.

nmmercizl Courn, Sector-19, Kotara Bhantha, Naya Raipur, C.G. 492101 for information.

23 Thoe Presicent, Chhawisgarh State Indusuial Court, Near Ghadi Chowk, Raipur with a request to circulate all the
Presicing OHicers of the Labour Courts for information.

Registrer Ministerial (S&A Cell/ C.S.J.A), High Cournt of Chhauisgarh, Bilaspur for information.

A1l Joint Registrar, High Count of Chhauisgarh, Bilaspur for information,

Addidarel Registrar (Judiciall D.E &E/ HCLSC/ Adm.), High Court of Chhatisgarh, Bilaspur for information.

I~
A

NNy N

~ Oy

25 All Addidonal Registrar (M), High Count of Chhauisgarh, Bilaspur for information.
29 Memier Secretary, Chhatisgzrh State Legal Services Authority, Old High Court Building, Bilaspur for
informadon
39. +i Deputy Regisirar, High Coun of Chhavisgarh, Bilaspur for information.
31 Livrary, High Coun of Chhatisgarh, Bilespur for information.
=2 " Coun Manager, High Cournt of Chhauisgarh, Bilaspur for information
/;c In-Charge, NIC High Coun Computer Cell, High Court of Chhatiisgarh, Bilaspur with a direction to upload in the

oificdal web-site of this High Count
E ~
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Arvind Kumar Verma)
Registrar General
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N0.13771/3738/XX1-B/C.G./23.— In the English version of Notification No. 10856/2672/XXI-
B/C.G./23 relating to the Chhattisgarh Lower Judicial Service (Recruitment and Conditions of Service) Rules,
2006 as published in the Chhattisgarh’ Gazette (Extra Ordinary) dated 8th September, 2023, at Page Number
918(4), in serial number 3, for the words and symbol "Civil Judge (Junior Division)" read as "Civil Judge
(Semior Division)”.
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